GOVERNMENT OF INDIA
MINISTRY OF LAW & JUSTICE
DEPARTMENT OF JUSTICE
 
RAJYA SABHA
 
UNSTARRED QUESTION NO. 2170
TO BE ANSWERED ON THURSDAY, THE 12th MARCH, 2020
 
Cases pending in lower judiciary

 
2170. SHRI NEERAJ SHEKHAR:
          
 
Will the Minister of LAW AND JUSTICE be pleased to state:
 
(a) the details of criminal and civil cases pending at the level of lower judiciary in the country as on date separately, Statewise; 
(b) the details of average time taken by lower judiciary to dispose of the civil and criminal cases separately, State-wise; 
(c) the details of vacancies at the level of lower judiciary as on date along with the details of vacancies filled up during 2019 and 2020 till date, State-wise; 
(d) whether assessment for impact on disposal of cases due to vacancies in judiciary has been carried out in the recent future; and
 (e) if so, the details thereof?	
 
ANSWER
MINISTER OF LAW AND JUSTICE, COMMUNICATIONS AND ELECTRONICS & INFORMATION TECHNOLOGY
(SHRI RAVI SHANKAR PRASAD)

(a): Details of Civil and Criminal cases pending in District and Subordinate Courts in the country, State-wise as on date  is at Annexure-I. 
(b): No such data available with the Central Government. 

(c): The appointment of Judges and Judicial Officers in the District and Subordinate Courts falls within the domain of the High Courts and State Governments concerned in which the Central Government has no role. There were 4,858 vacant posts of Judicial Officers/Judges in District and Subordinate courts in the country as on 29.02.2020.The details of vacancies at the level of District and Subordinate Courts, State-wise as on date is at Annexure-II. 

(d): No, Sir. 

(e): Does not arise. 

















Annexure-I  
Details of Civil and Criminal pending Cases in the country State / UT-wise
	
Sl. No
	Name of States/UTs
	Pending Cases
(Civil)
	Pending Cases
(Criminal)
	Total Number of Cases pending in District and Subordinate Courts as on 09.03.2020

	1. 
	A & N Island*
	------
	------
	------

	2. 
	Andhra Pradesh 
	309434
	252797
	562231

	3. 
	Telangana
	246858
	323489
	570347

	4. 
	Arunachal Pradesh*
	---------
	--------
	---------

	5. 
	Assam
	70824
	235060
	305884

	6. 
	Bihar
	402622
	2489714
	2892336

	7. 
	Chandigarh
	18204
	30417
	48621

	8. 
	Chhattisgarh
	56301
	219518
	275819

	9. 
	D & N Haveli
	1353
	1626
	2979

	10. 
	Daman & Diu
	1139
	1133
	2272

	11. 
	Delhi
	199777
	666340
	866117

	12. 
	Goa
	21695
	26262
	47957

	13. 
	Gujarat
	422254
	1163246
	1585500

	14. 
	Haryana
	317391
	563158
	880549

	15. 
	Himachal Pradesh
	125152
	171608
	296760

	16. 
	Jammu & Kashmir
	74284
	104927
	179211

	17. 
	Jharkhand
	68837
	307227
	376064

	18. 
	Karnataka
	746481
	809123
	1555604

	19. 
	Kerala
	401232
	904085
	1305317

	20. 
	Ladakh
	327
	303
	630

	21. 
	Lakshadweep*
	--------
	----------
	--------

	22. 
	Madhya Pradesh
	327080
	1119509
	1446589

	23. 
	Maharashtra
	1233712
	2660562
	3894274

	24. 
	Manipur
	6106
	3631
	9737

	25. 
	Meghalaya
	2353
	6486
	8839

	26. 
	Mizoram
	1160
	1381
	2541

	27. 
	Nagaland*
	-------
	--------
	--------

	28. 
	Orissa
	261560
	987445
	1249005

	29. 
	Punjab
	277364
	357884
	635248

	30. 
	Rajasthan
	434436
	1151635
	1586071

	31. 
	Sikkim
	490
	806
	1296

	32. 
	Tamil Nadu
	650368
	500190
	1150558

	33. 
	Pondicherry*
	-------
	-------
	-------

	34. 
	Tripura
	7692
	19104
	26796

	35. 
	Uttar Pradesh 
	1740990
	5979658
	7720648

	36. 
	Uttarakhand
	34643
	174515
	209158

	37. 
	West Bengal 
	514045
	1782895
	2296940

	Total
	8976164
	23015734
	31991898


*Data on District and Subordinate Courts in the States of Arunachal Pradesh, Nagaland, and Union Territories of Lakshadweep, Puducherry and Andman & Nicobar Islands are not available on the web-portal of NJDG. 


	Annexure-II
Sanctioned Strength / Working Strength and vacancies in Subordinate Courts as on 29.02.2020

	

	Sl. No.
	States & Uts
	Total Sanctioned Strength
	Total Working Strength
	Total Vacancy

	1
	Andaman and Nicobar
	0
	13
	-13

	2
	Andhra Pradesh
	599
	526
	73

	3
	Arunachal Pradesh
	41
	27
	14

	4
	Assam
	441
	409
	32

	5
	Bihar
	1925
	1437
	488

	6
	Chandigarh
	30
	29
	1

	7
	Chhattisgarh
	480
	393
	87

	8
	D & N Haveli
	3
	3
	0

	9
	Daman & Diu
	4
	3
	1

	10
	Delhi
	799
	678
	121

	11
	Goa
	50
	40
	10

	12
	Gujarat
	1521
	1183
	338

	13
	Haryana
	772
	475
	297

	14
	Himachal Pradesh
	175
	163
	12

	15
	Jammu and Kashmir
	290
	232
	58

	16
	Jharkhand
	677
	458
	219

	17
	Karnataka
	1346
	1098
	248

	18
	Kerala
	536
	456
	80

	19
	Lakshadweep
	3
	3
	0

	20
	Madhya Pradesh
	2021
	1651
	370

	21
	Maharashtra
	2189
	1940
	249

	22
	Manipur
	55
	41
	14

	23
	Meghalaya
	97
	49
	48

	24
	Mizoram
	64
	45
	19

	25
	Nagaland
	33
	26
	7

	26
	Odisha
	920
	771
	149

	27
	Puducherry
	26
	11
	15

	28
	Punjab
	675
	577
	98

	29
	Rajasthan
	1428
	1119
	309

	30
	Sikkim
	25
	19
	6

	31
	Tamil Nadu
	1257
	1080
	177

	32
	Telangana
	474
	383
	91

	33
	Tripura
	120
	95
	25

	34
	Uttar Pradesh
	3634
	2581
	1053

	35
	Uttarakhand
	294
	228
	66

	36
	West Bengal
	1014
	918
	96

	TOTAL
	TOTAL
	24018
	19160
	4858




